GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No.UPLOK-1/DE/402/2015/ARE-14 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560001
Date: 17th June, 2022.

RECOMMENDATION

Sub: Departmental Inquiry against Shri Sangamesha
@ Sanganabasava, Village Accountant, Yaddalli
Grama, Yadgir Taluk, Yadgir District-reg.,

Ref: 1) Government Order No.soxn 39 228 2015,
Bengaluru, dated: 14/07/2015.
2) Nomination Order No.UPLOK-1/DE/402/
2015, Bengaluru, dated: 03/08/2015 of
Upalokayukta, State of Karnataka, Bengaluru.
3) Inquiry Report dated: 09/ 06/2022 of

Additional Registrar of Enquiries-14, Karnataka
Lokayukta, Bengaluru.

kkkkk

-~ The Government by its order dated: 14/07/2015 initiated
the disciplinary proceedings against Shri Sangamesha @
Sanganabasava, Village Accountant, Yaddalli Grama, Yadgir Taluk,

Yadgir District (hereinafter refcrred to as Delinquent Government



Official, for short as DGO) and entrusted the Departmental Inquiry

to this Institution.

. This Institution by Nomination Order No. UPLOK-1/DE/402/2015,
Bengaluru, dated: 03/08/2015 nominated Additional Registrar of
Enquiries-6, Karnataka Lokayukta, Bengaluru, as the Inquiry
Officer to frame charges and to conduct Departmental Inquiry
against DGO for the alleged charge of misconduct, said to have
been committed by him. Subsequently, by Order No.UPLOK-1/
DE/2016, Bengaluru, dated:03 /08/2016, the Additional Registrar
of Enquiries-7, Karnataka Lokayukta, Bengaluru was re-
nominated as Inquiry Officer. Again, by Order No.LOK/ DE/
Transfers/2018, Bengaluru, dated: 06/08/2018, the Additional
Registrar of Enquiries-14, Karnataka Lokayukta, Bengaluru was
re-nominated as Inquiry Officer to conduct Departmental Inquiry

against DGO.

. The DGO, Shri Sangamesha @ Sanganabasava, Village
Accountant, Yaddalli Grama, Yadgir Taluk, Yadgir District was

tried for the following charges:
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4. The Inquiry Officer (Additional Registrar of Enquiries-14) on proper
appreciation of oral and documentary evidence has held that, the
Disciplinary Authority has ‘not proved’ the charges leveled against
the DGO, Shri Sangamesha @ Sanganabasava, Village Accountant,

Yaddalli Grama, Yadgir Taluk, Yadgir District.

5. On perusal of the Inquiry Report, in order to prove the guilt of the
DGO, the Disciplinary Authority has examined four witnesses i.e.,
PW-1 to PW-4 and Ex. P-1 and P-17 documents were marked. In
fact, DGO was also examined himself as DW-1 and Ex. D-1 to D-4

documents were marked.



6. On overall appreciation of the evidence of PW-1 to PW-4 and DW-1
as well as the documents Ex. P-1 to P-17 and Ex. D-1 to D-4, it
reveal that, the complainant who made allegations against the
DGO has not supported the case of the Disciplinary Authority. In
addition (o the above, the shadow witness also in the course of
cross-examination has categorically admitted that, he did not know
anything about the trap and he did not hear the conversation
between the complainant and the DGO and there is lot of
discrepancies in the evidence of PW-3 with regard to the recovery
of the tainted currency notes from the DGO. Looking from above
said materials available on record, there is no reason io deviate

from the opinion expressed by the Inquiry Officer.

7. On re-consideration of Inquiry Report and taking note of the
totality of the circumstances of the case, I do not find any reason
to interfere with the findings recorded by the Inquiry Officer.
Therefore, it is hereby recommended to the Government to accept
the report of Inquiry Officer and to exonerate DGO, Shri
Sangamesha @ Sanganabasava, Village Accountant, Yaddalli
Grama, Yadgir Taluk, Yadgir District, of the charges leveled against

him.



8. Action taken in the matler ahall be intimated to this Authority.

e enclosed herewith.

v i

(JUSTICE K.N.PHANEENDRA)
UPALOKAYUKTA-2,
STATE OF KARNATAKA.

Connected records ar
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On the basis of a report of the Additional
Director General of Police in Karnataka Lokayukta
at Bengaluru, along with investigation papers filed
by the Police Inspector in Karnataka Lokayukta at
Yadagiri District (hereinafter referred to as
Investigating Officer — 1.0. for short), alleging that
one Sri. Sangamesh @ Sanganabasav, Village
Accountant, Yaddalli Grama, Yadagiri Taluk,
Yadagiri District (hereinafter referred to as ‘DGO’ for
short), being a Public/Government Servant, has
committed misconduct, when approached by Sri.
Kashappa S/o Basavanthappa Badhadawara R/o
Anoora (B) in Yadagiri Taluk of Yadagiri District
(hereinafter referred to as ‘Complainant’ for short).

An investigation was taken up by the Hon’ble

&



Upalokayukta u/s.9 of the Karnataka Lokayukta
Act, 1984, after invoking power vested u/s.7(2) of
the said Act, as misconduct has been found to have

been committed by the DGO, from the records.

2) The brief facts of the case:

(a) Complainant’s daughter namely, Smt.
Yellamma has been given in marriage to the
second son of Sri. Chandrappa namely, Sri.
Sharanappa left behind by said Sri.
Chandrappa before about 10 years along
with land Sy. Nos.111, 112, 174 & 211
totally measuring about 20 acres situated
within the limits of Horunch Village in
Yadagiri Taluk & District. S0, before about
three months of 23/05/2013, he met DGO
along with his son-in-law namely, Sri.
Sharanappa in connection with getting
mutation of said lands. And in that regard,
the DGO had taken 6,500 /- telling that
same is required for office expenses;

(b) Thereafter, on taking application from said
Sri. Sharanappa the DGO brought them to
Taluk Office at Yadagiri on 22/03/2013

&



(e)

and told that within a month, said work will
be got done. But said work was not
attended by the DGO even for about one
and half months thereafter;

So, having kept quiet for said period of one
and half months, before about 10 days of
23/05/2013, when the DGO was enquired
about the said work, the DGO told that still
amount is required to be paid to get the
said work done. For that, given to him
(DGO) and still how much amount requires
to be paid. For that, the DGO asked them
to come to his room at Yadagiri to Taluk
about it;

So, being unwilling to pay bribe, he
approached Lokayukta Police on
21/05/2013, when they met DGO at his
room in Yadagiri and enquired about
amount required to be paid, the DGO told
them to pay Rs.15,000/-;

For that, when they requested to reduce it,
the DGO asked them to pay Rs.13,000/- on
a day after next day, but not on the next

day;



(f) Not only that on 23/05/2013, the DGO had
taken the tainted (bribe) amount (of
Rs.13,000/-) from him in connection with
the said work at DGO’s room in Shivanagar
of station area at Yadagiri;

(8) Added to that, the DGO failed to give any
satisfactory reply or explanation or account
for the said (tainted) bribe amount found
then, when questioned by the 1.0;

(h) So, the DGO was caught hold was sized
under a mahazar by the 1.0 on said date in
the presence of panchas;

(i) Even there are statements of witnesses,
including complainant, besides collected
records and materials filed by the I1.0.,
which show said repeated misconduct of

respondent.

3) Therefore, an investigation was taken up against the
DGO and an observation note was sent to him to
show cause as to why recommendation should not
be made to the Competent Authority for initiating
departmental inquiry against him in connection

with his misconduct. Thought the DGO gave his

£



reply, however, the same is not convincing to drop

the proceedings.

4) The facts supported by the material on record
prima-facie show that the DGO, being a Government
Servant, has failed to maintain absolute devotion to
duty and also acted in a manner unbecoming of a
Government Servant, and thereby committed
misconduct and made herself liable for disciplinary

action.

5) Since the said facts and material on record prima-
facie show that DGO has committed misconduct as
per Rule 3(1)(ii) & (iii) of the KCS (Conduct) Rules,
1966, acting under section 12(3) of the Karnataka
Lokayukta Act, recommendation was made to the
Competent Authority to initiate disciplinary
proceedings against the DGO and to entrust the
inquiry to this Authority under Rule 14-A of the
Karnataka Civil Services (Classification, Control &

Appeal) Rules, 1957. Hence, the charge.

i
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ANNEXURES
Sl.
Particulars of Documents
No.
1 Witness examined on behalf of the Di_sciplinary Aualority—'
PW-1 Sri. Kashappa S/o Basanthappa, Anur (K).
PW-2 Sri. Raghunath S/o Vishwanath, Typist, Khanapur,
Shahapura. |
PW-3 Sri. Veereshkumar S/o Siddaiah Swamy, SDA,
K_hanapur_. S
PW-4 Sri. Bashiruddin S/o Bahadur Patel, Dy.SP, ACB,
Bidar. |
2 Documents marked on behalf of the Disciplinary
Authority Ex.P-1 to Ex.P-17
Ex.P.1, Complaint given to Police Inspector, KLA, Yadagiri
1(a) & with signatures.
1(b)
Ex.P.2, Mahazar with signatures.
2(a) &
2(b)
Ex.P.3 Trap mahazar.
Ex.P.4 Statement of complainant.
Ex.P.5 List of currency note numbers.
Ex.P.6 Photographs.
Ex.P.7 Xerox copy of photographs. a
Ex.P.8 Details of conversation between DGO & complainant
with Signature.
Ex.P.9 Statement of DGO.
Ex.P. 10 | FIR with Signature.




27

Ex.P. 11 Sketch map.

Ex.P. 12 | Photographs.

-

Sketch map.

Chemical Test Report.

= — T
Letter dtd: 27/05/2013 addressed by Tahasildar,
Yadagiri.

Ex.P. 16 | Letter dtd: 27/05/2013 addressed by Tahasildar,
| | Yadagiri with enclosure.
| | Ex.P. 17 Order of Eo_m_pe_te_nt_m’mrity & DC, Yadagiri.

N e——— e e ———
Witness examined on behalf of the DGO, Documents

marked on behalf of the DGO
DW-1 Sri. Sanganabasava S/o Shivananda, Village

\ Accountant, Hunasagi, Yadagiri.

| Documents marked on behalf of the DGOs through the
| complainant

Ex.D.1 | Annexure-1/Copy of mutation No.21.
| ExD2 | Annexure 11/ Copy of mutation No.20.

x.D.3 _AEnexur_e-_IH_/E(Ey_ of mutation register No.30.

\ Ex.D.4 | Annexure-IV/Copy of mutation register No.57.

I i i

Dated this the 9th June, 2022

1WA LS
@\m‘i}/aﬂg) 2
(SUDESH RAJARAM PARADESHI)
Additional Registrar—Enquiries—7174,‘
Karnataka Lokayukta,
Bangalore.
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